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the Ernakulam JuncioD of Cochin. It is 
within the municipality surrounded by 
populous panchayaths. Muc" money is 
invested by the Railway Board in this 
area. This station is not properly utilis-
ed or developed. Requests have been 
made to the Government and the 
Railway authorities for more and better 
use of this station, stoppage of trains, 
proper roads, removal of bushes, etc. 
Tbere is extensive land under it. The 
rapidly gro Ning Cochin city dem~'nds 
that this disused of poorly used station 
be pu t to bet ter use. I urge the Govern-
men t to take speedy steps (or the ex-
pansion. stoppage of train;, if possible 
(or the Coach Factory in the land under 
i~s possession, and usc it for th~ com-
mon good. 

(iv) Provi~ion of S.T.D. facilities in 
Navada 
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(v) S~parate Pestal and Telecom. Circles 
for Himachal Pradab . : "., 

PROF. NARAIN CHAND PARA. 
SHAR (Hamirpur): Tbe people i of 
Himachal Pradesh have beeD demanding 
the creation of separate Postal and 
Telecom, Circles for the Stale, for over 
a decade now. The then Minister of . ' 

Communications, Dr. Sha,nkar D~yal 
Sharma, in answer to Unstarred Ques-
tion No. 1453 filed by me in the Lok 
Sabha had stated on 29th January 
1976, that the Government agreed to 
the creation of these Circles in Principle .. 
if the State Government provided 
suitable accommodation. I request that 
the separate Circles for Himacbal 
Pradesh be created at Ambala immedia-
tely. The provision of buildings at Simla 
by the State Government could be 
made later, and the Circles shifted to 
Simla at that time. This step is ex-
tremely essential for the speedy develop-
ment of Poc;tal and Telecommunication 
facilities in this hilly State. 

(vi) Need to Constitute a Committee to 
Suggest ~tt-ps for. reorganisation of 
Central Intelligence Agencies 

. t 

SHRI RASHEED MASOOD (Saha-
ranpur) : The sad happenings in Punjab 
ha,.c unmistakably 'revealed cOQlplete 
failure of the intelligence 1 network ill 
the State. The White ·Paper h:l.s admitt-
ed that ground intelligence was 'weak
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The failure of the intelligence in a 
vast country like ours, has wide.ranging 
and serjous implications; and my 
colleagues will agree tbat effective and 
efficient intelligence network is of vital 
importance for country's securit.y and 
integrity. The question regarding causes 
for i~s utter failure requires earnest and 
serious thinking. 
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"; " . In a memorandum submitted tOI )tbo 
Prime Mi~ister on the 28th Apri. 19i4 
by tbe Cabinet Secretariat (RAW) 


